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making certain amendment to Notifica­
tion No. G.S.R. 4(E) daLed the 1st 
January, 1976, "Jnder section 159 of 'the 
Customs Act, 1962 together with an 

exp1'anatory memorandum. [Placed 
in Librwry. See No. LT-10323/?f;i.J 

REVIEW AND ANNUAL REPORT, E'IC. OF 
NATIONAL SEEDS CORPORATION LTD., 
NEW :CELHI FOR THE YEAR ENDlNG 31ST 

MAY, 1974 

THE MINISTER OF ST ATE lN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANN/>_E:AHEB P. 
SHINDE): I beg to lay on the Table a 
copy each of the following papers 
(Hindi and English ver;·ions) under 
sub-section (1) of section 6HJA of the 
Comp:mies Act, 1956: -

(1) Review by the Government on 
the working of the National 
Seeds Corporatio.'1 Limited, 
New Delhi, for the year ended 
31st May, 1974. 

(2) Annual Report o[ the National 
Seeds Coroorzition Limited, 
New Delhi, ior the :vear ended 
:list :\lay, 197'1 a](,ng Yvith the 
Audited Accounts and the 
comm en ts of the Comptroller 
and Auditor General thereon. 
[Placed in Library. See No. 

LT-1'0324/76.J 

CORRIGENDA TO STATEMEN'l: EXPLAINING 
REASONS FOR NOT LAYING TARIFF 
COMMISSION's REPORT ON THE PHICE 
STRUCTURE OF INDUSTRIAL ALCOHOL 

WITHIN PRESCRIBED PERIOD 

THE DEPUTY ::VI1NISTE'R IN THE 
MINISTRY OF CHE:\1ICALS AND 
FERTILIZERS (SHRI C. P. MAJl:-ll): 
I beg to Jay on the Table a Conigenda 
(Hindi and English versions) to the 
statement laid on the Table of Lok 
Sabha on the 20th January. Hl76 ex­
plaining the reasons for not laying be­
fore Lok Sabha the report of the 
Tariff Commission on the price struc­
ture of Indus:Tial Alcohol within the 
period prescribed by sub-section (2) of 
Section 16 of the Tariff Cornmis:;;ion 
Act, 1961. [Placed in Library, See 

No. LT-1,0325/76.J 

REVIEW AND ANNUAL RBPORT OF 
CASHEW CORPORATION OF INDIA l,Tl>., 

NEW • DELHI AND OF TicA TliADING 

CORPORATION OF INDIA LTD., CALCU'I'!A, 
FOR 1974-75 

TFJE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): I 
beg to Jay on the Table a copy 
cf the following papers (Hindi and 
English versions) untier sub-section 
(1) of section 619A of the Companies 
Act, 1956:-

(1) (i) Review by the Ge:vernment 
on the working of the 
Cashew Corpora\'ion of 
India Limi.ted, New Delhi. 
for :he year H,74-75. 

(ii) Annual Report of the 
Cashew Corporation of 
India Limited, Kew Delhi, 
for the year I :174-75 along 
with the Audited Ac­
counts and the comrilents 
of 1'he Comptroller and 
Auditor General thereon. 
[PLaced in Lib.rary. See 

No. LT- 10326/'76.J 

(2) (i) Review l::y the Government 
on the working of the 
Tea Trading Corporation 
of India Limited, Calcutta, 

for the year 107-1-75. 
(ii) Annual ReJ?ort of the Tea 

Trading Corporation of 
India I.imited, Calcutta, 
for the year 1,174-75 along 
with the Audited Ac­
counts and lhe comments 
of the Comptroller and 
Auditor General thereon. 
[Placed in Library. See 

No. LT-10327/76.J 

ANNUAL REPORT (PART II) OF REr;rs­
TRAR OF NE\11,'SPAPERS FOR INDIA ON 

PRESS IN INDIA, 1973 
THE MINISTER OF STATE IN­

CHARGE OF THE' DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MllKHERJEE): On 
behalf of Shri Dharam Bir Sinha, I 
bEg to Jay on the Table a Cl'PY of the 
Annual Report (Part II) of the Regis­
trar of Newspapers for India on Press 
in India, 1973. f Placed in Li!Jrar'IJ 
See No. LT-10328/76.] 


